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BEFORE THE HON'BLE NAL GREEN TRIBUNAL
" PRINCIPAL B , NEW DELHI

IN

ORIGINAL APPLICATION NO. 111/2025

lﬂlﬂiﬁAﬂEE_QE:

DILIP KUMAR APPLICANT
Versus

MINISTRY OF ENVIROMENT, FORESTS

AND CLIMATE CHANGE & ORS RESPONDENT(S)

REPLY AFFIDAVIT OF D RICT MAGISTRATE KAUSHAMMBI

N COMPLIA DF ORDER DATED 26.09,2025 RXSSETRB
THIS HON'BLE TRIBUNAL ‘

The Respondent No. 6 herein states as under:

P WETH;

I, Dr. Amit Pal aged about 35 years, S/o shri Amarjit Pal,
presently posted as District Magistrate- District Kaushambi, the
deponent, do hereby solemnly state and affirm as under:-

1.That I am the above-mentioned officer of the answering
Respondent No. 6 and am duly competent to swear the
present affidavit. That the Deponent is well conversant with
the facts and the circumstance of the instant case and is

competent to swear this affidavit.

2. That the Deponent has read and understood the contents of

the present affidavit. The averments made In the Original
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Application, which are ZFBT.ciﬁcally admitted hereunder,

' must be considered to have been denied by the Deponent.

3. That the contents of the present additional affidavit have
been drafted by my counsel on my instructions and the
contents of the same are true to my knowledge and nothing
material has been concealed thereof.

5. That this Hon'ble Tribunal vide its order dated 26.09.2025

was pleased to issue the following directions: -

"4.....Mr. Ankit Verma, Advocate accepts notice on
behalf of the Respondent No. 2, 3, 6 & 7 and seeks
four weeks’ time to file the reply. Let a copy of the
amended OA along with the enclosures be supplied by
the counsel for the applicant to the counsel for the

State of Uttar Pradesh within three working days......."

6. That the present response is being filed in respectful
compliance of the order dated 26.09.2025 passed by this

Hon'ble Tribunal, in this present Original Application.

7. That the present Original Application has been filed by the

Applicant herein praying for following reliefs: -

\o



-
—

o

o~

\, a. Pass an order semnﬂég ¢ District Survey Report dated
08.11.2024, as contained in Annexure No.G to the Original
Application.

b. Pass an order directing the Respondent No.6to not issue

any advertisement for grant of mining lease/permits in

AT without issuance of Environmental Clearance.

~

‘-

/

d. Pass any other orders as the Hon'ble Tribunal may deem
fit and proper in the facts and circumstances of the

instant case.”

8. That at the outset it is submitted that the aforesaid Original
Application filed by the applicant seeking quashing of the
District Survey Report dated 08.11.2024 of District
Kaushambi, is predicated upon baseless, misleading and
erroneous assertions. The Original Application filed by the

Applicant is devoid of merit, not maintainable in law, thus

liable to be dismissed.

9. That the instant Original Application has been filed alleging
that the DSR of District Kaushambl which has been approved
is incomplete because there exists no proper replenishment

study. The very basis of the said averments/allegations Is
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another averment thﬁ523C and SEIAA have given

- Conditional approvals to the DSRs. The OA terms the
approvals conditional on the fact that in the minutes of
828th meeting, SEIAA has laid down a condition, which is
reproduced hereunder:

"Replenishment study on the basis of which the mineral
.,._-e?.‘e-!{‘ availability is assessed should be uploaded on websites

d District and Mining Department and submitted to
Www \Q‘f

Zet \ \;?IAA along with methodology adopted for study and
Y etails like geo-coordinates etc. of study points.

The District shall prepare a schedule for conducting
replenishment study annually. This study should be
done by a reputed Central or State Govt. institute and
should be uploaded on the websites of District, Geology
and Mining Department and submitted to SEIAA on its
website. Quantity mined and auctioned shall be strictly
based on replenishment study. District administration

as well as Mining Department will follow all norms and

procedure to ensure no illegal mining takes place.”

10, It is submitted that the very foundation of the Original
Application is based upon an erroneous interpretation of the
applicable guidelines. The allegation that the District Survey
Report has been prepared without conducting a

replenishment study Is factually Incorrect and legally
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untenable, inasmuch a4t5 4plenishment study has in fact
been conducted strictly in accordance with Appendix-X of the
notifications dated 15.01.2016 and 25.07.2018 as well as
the provisions contained in the Enforcement and Monitoring

Guidelines for Sand Mining, 2020.

11. That the Appendix-X of the 15.01.2016 and 25.07.2018

notification emphasizes the importance of DSR. It states that

identification of areas of erosion

iii. proximity to infrastructural structures and installations
where mining should be prohibited

iv.  calculation of annual rate of replenishment and allowing

time for replenishment after mining in that area.

The achievement of the abovementioned objectives is the
primary role that the DSR must serve, as a quiding
reference document, in the process to grant the

Environmental Clearances for minor minerals,

12. That further, in the EMGSM-2020, point 4.1 & 4.1.1

provide for preparation of DSR. It inter-alia state that the

\’}/



format of the DSR shonﬂ5e5n conformity with the format
given In Annexure I to Annexure VII of the EMGSM-2020.
These annexures are:

Annexure -I: Details of Sand/M-Sand sources

Annexure-1I: List of Potential Mining Leases (existing &

proposed)

Annexure-III: Cluster and Contiguous Cluster details

Annexure-VI: Final list of Cluster and Contiguous Cluster
Annexure-VII: Final Transportation Routes for individual
leases and lease in Cluster

Annexure-VIII: Identification of New Mining Lease areas in

the District

. That the DSR should essentially fulfil the 4 objectives
which have been mentioned above and at the same time
should confirm, in format and content thereof, with the

tables given in Annexure-I to Annexure-VIII.

14. That It is relterated that this set of data are
Interdependent and can only be analysed and presented in

the DSR after necessarily conducting survey of the following:

\.>:



. Adequate mineral ﬂ@@vallabllity.
Il Distance of the lease from different infrastructural
features.
lil.  Resource estimation / replenishment potential.

lv. The probability or possibility of cluster formation.

15, That furthermore, point 5.0 of the EMGSM-2020

.ae=provides for replenishment study and 5.1 and 5.2 provides
o) R

i
, 12

‘\ginerlc Structure of Replenishment Study and
?:’ .: logy for Replenishment Study respectively. In 5.2 it
7 ,}’a states that a “simulation model is used with basic
‘:@}wﬂ%‘generated from the field in the pre-study and post-
study period (preferably pre-monsoon and post-monsoon) to
estimate the volume of replenished material.” Thus, it must
be noted that pre-monscon and post-monsoon are the

preferred study period, which implies that they are not the

mandatory study period.

16. That the above mentioned relevant parts of
notifications and EMGSM-2020 clearly implies that each
lease being proposed for mineral extraction in the DSR
should be tested and illustrated accordingly in the DSR to

achieve the sald objectives and to confirm the given format.

17. That In compliance with Government Order No.

1659/86-2023 dated 17.05.2023, issued In furtherance of

W



the Sustainable Sand 4@7Managemcnt Guldelines and
the Enforcement and Monltoring Guldelines for Sand Mining,
directions were promulgated for undertaking Updation/
Modification of the District Survey Report (DSR) concerning
existing as well as newly Identified mining areas within the

District, and for conducting Replenishment Studies In respect

of riverbed mineral deposits.

Replenishment Studies are mandated to be conducted in
relation to riverbed deposits of sand (balu), morrum, bajri,
and boulder to scientifically assess sustainable extractable

quantities.

19, That pursuant to the sald Government Order dated
17.05.2023, the Deponent, vide Office Memorandum No.
1946/Mining Assistant dated 07.05.2024, constituted a five-
member Sub-Divisional Committee under the chairmanship
of the Additional District Magistrate (Finance/Revenue) for
the purpose of undertaking Updation/Modification of the
District Survey Report and conducting Replenishment

Studies In accordance with the Government Orders and

W

guldelines Issued from time to time.



%20, That In comnllﬂcﬁ,ahon'of, the  Sub-Divislonal
Committee conducted Inspection and examination of 42
existing mining areas as well as newly Identified arcas within
the District and submitted Its detalled report. In the sald
Inspection report, the committee determined the mineable
qQuantity, Gata numbers, Block numbers, and geo-

ol coordinates pertalning to each of the 42 mining arecas.
OQ.‘ :“L'77 .

at furthermore, the committee has thoroughly

nn"
é“ d the environmental and ecological Impact of mining
’

with sustainable mining practices and adherence to
environmental conservation norms. Special attention has
been given to the replenishment capacity of sand mining
sites, which have been advertised, so as to maintain
ecological balance and mitigate adverse effects on the

riverine ecosystem,

22, That additionally, the stakeholder consultations,
including Inputs from local governing bodies, environmental
experts, and affected communities, have been Incorporated
to enhance the transparency and efficiency of the District
Survey Report (DSR). The committee has also considered
the necessity of reqular monitoring mechanisms and

enforcement measures to prevent lllegal mining and ensure

N

strict adherence to environmental policies.



/
w23. That to examine tﬁ@r?posals received from Districts
regarding modifications or incorporations in the District
Survey Reports, an interdepartmental committee was also
constituted at the Directorate level. This committee
comprised of officials from the Revenue Department,

Environment Department, Forest Department, Irrigation

Department, and Mining Departments of the State

Policy-2017 (DSR) dated 12.02.2024, a sitting of the Sub-
Divisional Committee was convened on 06.06.2024 under
the chairmanship of the Additional District Magistrate
(Finance/Revenue) for approval of the Draft District Survey
Report. The Committee accorded approval to the Draft DSR
and resolved that the same be uploaded on the District
website (NIC) for inviting objections and suggestions from

the general public.

25. That accordingly, vide office letter dated 07.06.2024
addressed to the District Informatics Officer, National
Informatics Centre (NIC), Kaushambi, the Draft DSR was
directed to be uploaded on the official District website for a

period of 30 days to Invite objections/suggestions from

W



stakeholders and the p@@@ large, however, no objection

or suggestion was received within the stipulated period.

26. That thereafter, the members of the Sub-Divisional
Committee were apprised in detail regarding the total mining
areas reflected in the District Survey Report, including areas
where Letters of Intent (LOI) had been issued and mining

operations were either ongoing or under process. The

=Lommittee, after due deliberation, granted District-level

i)

al to the Draft District Survey Report and forwarded

27. That upon evaluation and recommendation by SEAC,
the Draft District Survey Report was approved by the State
Level Environment Impact Assessment Authority (SEIAA) on
08.11.2024. Consequent thereto, vide Office Letter No.
2845/Mining Assistant dated 18.12.2024, the District
Informatics Officer, National Informatics Centre (NIC),
Kaushambi, was directed to upload the approved District
Survey Report on the District website for public access for a

period of five years.

28. That subsequently, out of the 42 mining areas identified
in the District, necessary proceedings were undertaken, in
accordance with law, for settlement of vacant mining areas

through the prescribed process of advertisement. It is

\



submitted that the cnllr4;@€|:5s relating to advertisement,
Issuance of Letter of Intent (LOI), and execution of lease
deeds for settlement of vacant mining areas Is carried out
strictly In accordance with the provisions of the Sustalnable
Sand Mining Management Guidelines, the Enforcement and
Monitoring Guidelines for Sand Mining, the U.P. Minor

Minerals (Concession) Rules, 2021.

oo TN
> " pe o 20
» -

29 \ 'That in terms of Government Orders dated 14.08.2017

ey \
( " , ‘1dnd 20, 08 2019, and In accordance with Chapter 1V of the
N n-

v
% Y"S.:@(F},Q ifor Minerals (Concession) Rules, 2021, read with

-

”

‘ﬁ‘f_"{_\??\.&ovomment Order dated 09.10.2019, action was Initiated
| for Morrum settlement of vacant mining areas In the District
through the e-tender-cum-e-auction system.A copy of the
Government Order dated 14.08.2017, 20.08.2019 and
09.10.2019 are being collectively annexed as Annexure No,

RA_1 to this affidavit,

30. That after completion of all procedural formalities,
MSTC Limited conducted the e-auction in respect of the
mining area situated in Village Malhipur, Tehsil Chayal,
District Kaushambi, along the Yamuna River, comprising
Gata Nos. 424, 426 to 430, 437 to 441, 443, and 445 to
450, Block Nos. 10/3 to 10/6, admeasuring 20.00 hectares.
Shri Kunwar Dinesh Singh, son of Shri Gulab Singh, resident

of Ward No. 1, Nagar Panchayat Shankargarh, Tehsil Bara,

O



District  Prayagra), 04@2 a5 the highest  bidder.

Consequently, a request was communicated via emall for

Issuance of Letter of Intent (Consent Letter) In his favour,

31. That upon completion of all requisite formalities, the

Deponent, vide Office Letter No. 245/Mining Assistant dated

13.06.2022, issued the Letter of Intent In favour of Shri

32. That thereafter, for undertaking mining operations of
morrum from the said mining area, Respondent No. 8
obtained Environmental Clearance/Consent Certificate dated
28.01.2025 was issued by the State Level Environment
Impact Assessment Authority and submitted the same

before the competent authority.

33. That pursuant thereto, on 10.02.2025, the Deponent
completed the execution of the lease deed and was granted
mining lease for extraction of sand/morrum for a period of
five years, i.e., from 10.02.2025 to 09.02.2030, in favour of
Shri Kunwar Dinesh Singh. A copy of the mining lease issued

in favour of Shri Kunwar Dinesh Singh is being annexed as

Annexure No, RA 3 to this affidavit.

\‘f‘



34,

That subsequent tion of the lease deed, the
5 463

aforesaid lessee has commenced mining operations from
10.02.2025 to 09.02.2030 within the approved lease area
and strictly in accordance with the terms and conditions of

the lease deed and the applicable statutory provisions.

35. That in compliance with the Hon'ble Supreme Court’s

ﬁmdgr dated 10.11.2021, the District have prepared the
.
e v

\/
'{0 . 3,:,, iy c’t‘Survey Reports (DSR) through the SDC Committee
T 7
‘\ %gfg *de

4'.’. e
L]

mitted them to the Directorate of Geology and

36. That the Honble Supreme Court vide its judgment
dated 10.11.2021 in Pawan Kumar, modified the procedure
for preparation of DSR and directed the same be prepared

by @ Sub-Divisional Committee.

.y That the aforesaid DSR of Kaushambi has been
prepared after conducting proper Replenishment Study. This
kind of exercise and details can only be one after conducting
proper resource estimation/replenishment study. Further,
even the cluster leases and contiguous clusters can be
identified only after analyzing and identifying areas of
aggradations or deposition and that of erosions which in turn

necessitates proper resource estimation/replenishment

W

study.



38.

~

That the DSR 20244@4”& Kaushambl was prepared

based on the findings of the Replenishment Study Peport-
2023 and the field inspection report. It is pertinent to
mention that the quantity of sand across the 42 mining
areas remains consistent in both the Replenishment Study

Report-2023 and the DSR-2024. A copy of the

Replenishment Study Report 2023 duly submitted to SEIAA

SSMMG-2016 and EMGSM-2020, based on the necessary
field Inspections/surveys, as well as the Pre-Monsoon and
Post-Monsoon Replenishment Study Report of the District.
The report was duly examined by SEAC-1 and, thereafter,

submitted to SEIAA for approval,

40. That in District Kaushambi the administration has

ensured that all mining areas have been geo-fenced, and
boundary pillars have been duly established. Furthermore,
the demarcation of mining areas has been undertaken after
verification with revenue records and cadastral maps, upon
which geo-coordinates have been determined., The

transportation routes for all mining areas have also been

designated accordingly.



a1 That it is an admitte@fact that no mining activity was
permitted by the District Administration prior to the approval
of the District Survey Report by the competent expert
bodies. 1t Is further submitted that the E-auction notices
were issued only on the basis of the approved DSR and not

in absence thereof.

highest bidder. Subsequently, mining operations can

commence only after obtaining the requisite No Objection
Certificates (NOCs), such as the approval of the mining plan,
Environmental Impact Assessment (EIA), public hearing,
Environmental Clearance (EC), and Consent to Operate
(CTO). Additionally, mining areas are periodically inspected
by the District-Level Task Force and departmental officers. In
case of illegal mining or any irregularities, necessary legal
action Is taken in accordance with regulations. To ensure
stringent control over illegal mining/transportation in the
District, all mining areas have been equipped with CCTV
cameras, PTZ cameras, and weighbridges, which have been

integrated with the Central Command Center of the

W

Directorate of Geology and Mining, Lucknow.
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'3 The Deponent rﬂ@cﬁully undertakes before this
Hon'ble Tribunal that the District Administration, Kaushambi
shall remain vigilant and proactive in preventing any
instances of illegal sand mining and unauthorized
transportation of minor minerals. It is further assured that

‘,‘-”;;’ ':\‘T}.\riét-and prompt penal action shall be taken, in accordance
1 \-
.;: el "rlt‘!:}law against any person found involved in such illegal
‘\ \-? x ,.‘1

age That the deponent most respectfully submits before
this Hon'ble Tribunal that he is duty bound to ensure the

compliance of the orders passed by this Hon’ble Tribunal.

DEPON\:‘I{}

Verified at........cccccceeeeens y ON eeereeraeenaens that the contents of the

VERIFICATION

paras 1 to of this affidavit are true and correct to the best of
my knowledge. No part of it is false and nothing material has
been concealed therefrom. Y>/
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Uttar Pradesh

Replenishment Survey Report Year 2023

Preparced by
Department of Mincs

Office of District Magistrate
District Kaushambi, UP

In Complionce of the recommendations made under EIA Notficotion SO; 1533 dated 141A September 2006, ssameg 2016,

[MGSAM 2020 ond Hoadle NGT') Order doted DEth Moy 200
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P'reface

On January 15% 2016, Ministry of Environment, I ;wrsl and Climate Chauge, Government
of India issued a notification and In which Para 7(iii) (a) and Annexure X purpose
and structure of District Survey Report has been mentioned as an essential
procedure prior to call for bid for the mining lease allotmenl. As per the notification,
District Survey Report (DSR) should be prepared in every district for cach minor
mineral by the reglonal administrative authorilies of state. The District Survey
Report should gulde systematic and scientific ulilization of natural resources, so that
the sustainable practices along with guarantoed assurance for the mutual benefits of
present as well as future generations could be achieved. The purpose of District
Survey report (DSR) “Identification of areas of aggradations or deposition where
mining can be allowed; and identification of arcas of erosion and proximity lo
infrastructural structures and installations where mining should be prohibited and
calculation of annual rate of replenishment and allowing time for replenishment
alter mining in that arca®, The District Survey report (DSR) shall contain the data
published and endorsed by various departments and websites about Geology of the
arca. Mincral wealth details of rivers, details of leases and mining activity in the
district along with sand mining and revenue of minerals. The report shall also
contain details of Forest, Rivers, Soil, Agriculture, Road, Transportation and climate
ctc. MoEF&CC further through a nolification dated 25-July-2018 gave detailed
guidelines regarding preparation of DSR.

Further, MoEF&CC has issued two Guidelines Suslainable Sand Mining Managemen!
Guidelines-2016 (SSMMG-2016) and Enforcement & Moniloring Guidelines for Sand
Mining-2020 (EMGSM-2020) and guided that EMGSM-2020 and SSMMG-2016 shall
be read and implemented in sync with cach other. In case, any ambiguity or
variation between the provisions of bolh these documents arises, the provision made
in *Enforcement & Monitoring Guidelines for Sand Mining-2020 *shall prevail.

Jhansi district Is rich in mar and kabar (morrum) along with the stones which is used
In building construction. ITuge varicty of minerals is present in the district including

granile, coarse sand, ordinary carth, and brick clay. The presenyyeport is study of
sand/morrum mineral occurrence iIn the district.

"
2|PageXouthombl 2023 3 l _
| il Wi ain




/

'S

REPLENISHMENT REPORT = DISTRICT KAUSIAMIL 507 A~

1.0 Introduction
ict was carved out of Allahabiad (Prayaga) and lies bedvieen 21 up o, 4

paushambi dist
titde and £00700" and mes o E Jongitude In survey of fra

2_-’\47'45‘ noﬂ‘\ la
oposhent 63G Tolal peopraphical arca of the district 15 1760 5. Kan, District headeyuaner b
0 o ' ’

st Manhanpur having three (3) tehsils viz, Kaushambi, Sirathu and Chefl and § Blacks

Geographically the ared comprises Quaternary alluvium sediments heteroggmeotss In nature
are deposited over the concealed basement of Vindhyan Gandstone and shale of veryi,
hickness, The main and major drainage of the disrict belong, 1o the GangA 1ver &2 !

which river Yamuna and Sasur Khadalare tribularies,
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Figure 1.0 District Map of Xaushambl, Uttar Pradeth along with the course of rivens

Physiographically the arca can be divided info two unils-
(1) Trans Ganga lics to the north of Ganga River,
' (2) Doab Yamuna which lies between Ganga on the north and Yamuna on the south
::::‘t:::’ :!lls::l‘::bdulned ?y Canga river system of which Yamuna, Kithahi nadi and
utaries. The Ganga cnters the district through Kara block whereas

515 “\

Y :
amuna first touches the district in the extreme west at Sarsawan block and flows over 4
length of 80 Km before joining Ganga.
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Aprculture is the main source of cconomy other than (he mining, of river born minerals

from niver bad,

2.0 Geology and Geomorphology of District

The district is characterized by mainly five peomorphic units i) flood plain i) Younger
Mlluvial plain in) older alluyial plain iv) alluvial plain with salt encrustation and v)

Ravenous land. The master slope of the area fs mainly towards easL

The Geological setup of the district comprises of rocks of vindhyan super group and
Quaternary sediments classifiod into older and newer Alluvial, The vindhyan super group Is
represented by Kaimur group of rocks consisting of shale and sandstone; the rocks are

fenerally undisturbed deposited with very shallow dips of 2° to 5? towards south.

The Ceological succession fs as follows:

Cmun’l'onmllon Lithology Ape
Quaternary Newer Alluvial | Sequences of clay and fine Holocene
sand with silt
Alternate sequence of silt, , ist
Older Alluvium cliv and sand with Esnka? Early to late Pleistocene
Rewa Group Shale and Sand '
Vindhyan Super Group stone Kaimur Group Meso to Neo Proterozoic
| Quartzite
L AN YN Y BINTeR LA N
o Geomorphology Map »
E oty Kaushambl District, Uttar Pradesh '%F" g;
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Tgure 1.0 Geologicnl Map of District Kaushamb, UP
Geomorphology

The district is characterized by mainly five geomorphic units i)Flood plain
ii)Younger Alluvial plain {ii)Older Alluvial plain iv)Alluvial plain with salt
encrustation and v) Ravenous land, The master slope of the area is mainly towards
casL

Flood plain: The Yamuna river channel and its adjacent area forming terraces which
are subjected to periodic Mooding, consisting of sand, silt and silty sand with minor
clays, form the flood plain of river. This is a narrow zone along the ri\'el: channel and
gets flooded regularly during rainy season.

Yonger Alluvial Plain: The area occupied by younger alluvium can be delincated all

along, Ganga river and other tributary streams draining, the district. The younger
alluvium is confined,

Older Alluvlal Plain: The older alluvium occupies the entire upland or interfluves

area occurring, between the major drainages L.e., Sasur Khaderi and Kilnahi nadi
comprising of sands of dlfferent prades, sill and clay, 1 UQ
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‘\Ilm fal Plaln with salt Encrustations: Alluvial Plaln with salt encrustations has

/ toen observaed In patehes In Bara and Jasra blocks of erstwhile district of Allahabad,
Ravenons Land: Small narrow depressions; smaller than gully usually carved by
running water have also boen observed along, rivers and rivulels.

2.0 Rainfall and Climate .

Normal average rainfall In the district is 861 mm however; the average annual
rainfall in 2020-21was 914 mm, The ralnfall in the districts occurs In monsoon scason.
About 8% of the annual ralnfall is recelved from the south west monsoon. The

mMONsoon season oceurs from the third week of June to the first week of October. The

Average rainfall in (mm)
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climate of the Kaushambi district is typical sub humid puncluated by long and

-

intense summer and mild winters.

May is the holtest month with lemperature shooting up to 44.8°C. The relative
humidity is highest during south-west monsoon ranging between 80% to 85% with
its lowest around 30% during peak summer months of April and May. .

4.0 Rivers of the District
Kaushambl District In Uttar Pradesh is situated between theGanga and

Yamuna rivers, wilh the Yamuna flowing through the districl's western side and the

Ganga entering throuph the Kara block. (,Q
Ganga and Yamuna:

t)
€|PageKoushombl 2023 - | @é_
N S
. -/
NN




) %
T ——\
These are the two main rivers that dafhelivdistrict’s geography and are ey, b

agricullure.

Yamuna's Iow:

The Yamuna touches Kaushambi In the extreme wesl al

for about 80 km before joining the Ganga.

Ganga's Entry:

The Ganga enters the district through the Kara block

Tributaries:

Kilhahi nadl and Sasur Khadal are tributaries of the Ganga river system in

Kaushambi district

Manjhanpur:

The district headquarters, Manjhanpur, is situated on the north bank of the Yamuna

River, aboul 55 km southwest of Allahabad.
5.0 Land Use Pattern of District

Arca of the district is plain or rolling with interspersed hills and ridges not
exceeding, 183 m in elevation from ground level. However, the slope is towards

north and as very high
Table1.0 Land Use and Land Cover Details of the District

S.No Classes Area 59.Xm
1 Bulltup 12185.65242
2 Xharifl crop 20015.52314
3 Rabl crop 244231 80774
4 Zald crop 79.412528
5 Double / Triple Crop 122316.7003
6 Current lallow 880320672
7 Plantation 6464741696
8 Evergreen forest 2881584
9 Deciduous focest 10722.12826

10 | Degraded/ScrubForest | 250092864

1 Uttoral swamp 24.813534

12 Grassland 219.585855

13 Shifting cu'tivation 0

14 Wasteland 14101.3379%

15 Rann 0

16 Waterbodies max 7171832064

17 Waterbodies mia 3162 100928

18 Sr\ow cover

7|PageKauvshombi 2023
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6.0 Replenishment Study and its need

Continuous scientific extraction of riverbed material is required to avoid natural
diversion of the river sircam. Governments of states in India allot leases to the
compelent person to remove and sale the valuable riverbed malerial as construclion
material therefore a monitoring of the sustainable removal was felt necessary by the
Central Ministry of Environment, Forest & Climate Change, Government of India,
New Delhi. MOEF&CC notified vide its EIA notification SO: 1533 dated 14% Sep.

2006, made_it_clear thal proponent should carry_a replenishment study post-

monsoon lo ensure the sustainable mining on the riverbed. Despite having the legal

compulsions the replenishment study was not so common to conduct. Recently
Hon'ble NGT New Delhi_vide it's order dated 06" May 2022 further made it

andatory 1o suspend (he mining processes without having mineral replenishment
study strictly done In accordance with the SSMMG 2016 and EMGSM 2020, Thus it

has become a responsibility of district administration to monitor, whether how much
mineral every year Is being replenished alter the rainy season to cnsure the
sustainable mining of rlverbed material,

7.0 General Methodology of the Replenishment Study:

Field Study must be conducted by the team of experts consisting of Geologists,

Hydro-geologist, environmentalist, GIS experts, and Su ol.\l Station, Dronc,
Bl|PageKoushambl 2023 /' @f/dzj
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High mm|52x'-]; [nterfaced Camera, Measuring, Tapo
yon lools that are required for a \

RIPUI

GI'S & levelling Slave,
and a Waler Doal are somc of the comn

y. The entire study I3 compleled n two conseculive seasons viz.,

reclly to
in the

comprehensive stud
The Investigation moves di

neral of Interest, helping,
o of a mining leasc arcd,

ral wherea$ Environmcnul

I're-monsoon Surnvey and Post-monsoon Survey.
the thickness of the overburden (if any) and the ml

calculation of workable & mincable arca, stripping, ratl

finally calculation of avallable minable reserves of mine

experts watch and measure the extent of compllances of the

per SSMMG 2016 in the legal documents provided by th
authoritics to the lease holder/miners. The collective report 1S
fulfilment of the required data for replenishment study as per EMGSAM 2020 and in
compliance of the conditions made under the NGT order dated 06* May 2022

8.0 Brief of SSMG-2016 & EMGSM-2020 Guidelines

Enforcement and Monitering Guidelines for Sand Miring 2020 (EMGSM 2020)
Sand Mining and Management Guidelines 2016 (SSMMG 2016) are some of the excellent
documents provided for everyone 1o follow the rules and regulations lald by the authorities
in India. Active sand mining often get stuck in many issucs like availability of minerals,
inundation of mining lease, over mining, and environmentally non-sustainable mining,
practices, SSMMG 2016 provide solulion 1o {he issue of how to practice sustainable mining?

EMGSM 2020 provides an authentic way to measure the magnitude of carlier mining and
icular mining lease. A brief description in context

and

conditions mcnlloncd as

e distrlct/stalc/ccnml
prepared as 2

and Sustairatle

futuristic potential of mining on a part
with the Uttar Pradesh of SSMMG 2016 s piven below:

Objectives:
Uncontrolled sand mining, s not sustainable.

Compliance with present and future legislati

.
on and regulations on the subject is

.
mandatory and not voluntary,

Each lease holder should be given the opportunity to s¢
pliance with legislation and regulations.

ith legislation and regulations,
mented with punitive

{f.-regulate to the extent that it

can demonstrate com

o Where sell- regulation fails to deliver compliance w
increased formal enforcement and monitoring should be imple
measures applied in line with the legal framework

« There Is a need to protect the environment and the right of the population to live in

clean and safe surroundings, v ith the need to use najpral regources in a way that

Mg
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will make a positive and sustainable contribution o the economy.

Main objectives of the Guidelines

To ensure that sand and gravel mining, is done in environmentally sustainable end
socially responsible manner.
Toensure av, ailability of adoquate quantity of apsregate in sustainable manner,

To improve the effectivencss of monitoring of mining, 2nd transportation of mined
oul material,

Ensure conservation of the river equilibrium and its natural environment by
protection and restoration of the ecological system.

Aveld 2grradation 2t the downstresm reach especially those wath hydraslic
structures such as joettios, water intakes elc.

Ensure that the rivers are protected from bank and bed crosion beyond its stable
profile,

No obstruction to the river flow, water transport and restoring, the riparian nights
and in-stream habitats,

Avoid pollution of river water laading to water quality deterioration.

To prevent depletion of ground water reserves due 10 excessive dr2ining out of
ground water.

To prevent ground water pollution by prohibiting sand mining, en fissures where it
works as filter prior to ground water recharpe.

To maintzin the river equilibrium with the 2pplication of sediment transport
principles in determining the locations, period and quantity to be extracted.
Streamlining 2nd simplifying the process for grant of environmental clearance (EQ)
for sustainable mining, )

“Sustainable Sand Mining Guidelines, 20167 issued by MoEFACC requires
prepereation of District Survey Report (D5R), which is an important initial step before
grant of mining lease/ Lel. The guidelines emphasize detailad procedure to be
followed for the purpose of identification of areas of apgradation/deposition where
mining can be allawed and identification of arcas of erosion and prouimity to
infrastructural structures and installation where mining should be prohibited.

Objectives of IMGSM 2020
« The Ministry of Environment Forest & Climate Change formulated the Sustsinable

in the Country, It was observed tapm lro mana s)smmhcmmhs
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8 (o have a guideline for elfective enforcomen, -

repulatory provision and their monitoring,

practices there was an urgent n

This document s supplemental to the evisting, “Sustainable Sand Mining
115

Management Guideline2016"  (SSMG-2016), andthese two puidelines  viz,

; w \M-2020 d
“Enforcoment & Monitoring Guidelines for Gand Mining” (EMGSM-2020) an
SSMG-2016 shall be read and implemented in sync wilh each other, In ¢ase, an

i@ . m(‘nu’i‘m‘ "“'
ambiguily or variation lotween (he_provision of both these docu

Aali \ininp-2020
provition made in “Enforcement & Monitoring Guidelines for Sand AMining-20.C

“shall provail,

* Al districts to prepare a comprehensive mining plan for the district as per the

provision of District Survey Report. These reports shall be put on the website of
District Administration.

© No mining shall be allowed in the area which has not been identified in the

comprehensive mining plan of the District.

© Replenishment study should be conducted on regular basis,
© All potential rivers mining zone/area shall be identified and put for auction with

proper geo-tagged details by the auctioning authority concerned.

o The latitude and longitude of each mining lease shall be clearly mentioned in Letter

of Intent issued 1o the potential mine lease. Such information shall be provided on
the website of the district administration,

o The provision of these guidelines shall be considered while identifying, the potential

stretches /locations and boundaries of the Jeases for the minable arca.

© The Lol helder shall seck Environmental Clearance as per the provision of EIA

Notification, and the regulatory authority shall ensure that the provision suggested
in “Sustainable Sand Mining & Management 2016™ and in this documents. as
applicable are part of the clearance conditions,

o There shall be no river bed mining, operation allowed in monsoon period. The period

as defined by IMD Nagpur for cach state shall be adhered with.

© The monitoring Infrastructures Including weighbridge and adequate fencing of the

lease arca, CCTV, Transport permils, elc, as supgested in this document shall be
ensured In order 1o reduce unrecorded dispatch,

© Regular monitoring of mined minerals and {is transportation and storage shall be

ensured and all Information shall be caplured at centralized database so that easy
tracking of {llegal material can be done. sz
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o Annual audit of each mining lease shall 1+ cartled out wherein three Independent

memter of repute, nominated by District administration shall also participate
9.0 Gist of UP* State Minlng, Pollcy
In Uttar Pradesh, the minor mineral rules applical
\Mtineral (Concession) Rules 1963 and the responsibility of minor mineral
Direxctorate of Geology & Mining, UF, On the 14% June 2017, & new “Mineral Policy 2017
was notifid which mandates the F-tendering cum E-Auctioning, of all
with following key objectives:

1, Mining, of Mineral shall be made more Sustainable for Envir
for the social causes,

-2 Conservation of the Mineral shall be ensured.

3 To cnhance the revenue share of State of UP from 185% 1o 3.0% obtained from
mining, of minerals in the state,

3. To stop the illegal mining activities In the state and to bring, the culpnits into the
justice,

Ao {n the state are Uttar Pradesh Minor
sand Is vath the

minerals in the state

onment and as well 23

5. To increase employment opportunities in the Mining, Sector.

6. To encourage the healthy and clean competition among, the mining, Industries.

7. To increase the development of the scientific knowledge regarding minerals to
ensure proper knowledge based on scientific and sustainable techniques of mining, to the
people. '

8. To provide Mincral relaled data and information 1o the Interested
industrialist/ miners.

9. To encourage the investment of the private capital in to the Mining, sector to develop
mining, sector,

10.  To speed-up the exploration of new mincral through modem mineral exploration
investigation techniques for the development of mining sector In the state

11.  To ensure the transparency amonp, the lease allocation through etendering cum o
auctioning and to develop corruption free, simple and understandable working as per laws
of State Covernment.

12 To take care of welfare of the alfected people from the mining activity as well as the
sociely.The Mining Policy 2017 of UP government guarantees the mining, lease holders to
provide a hassle free environment as per Lhe initiative of Central Government under Fase of
Doing, Dusiness initiative. Despite a lot of efforts, Issues such as illegal mining,
environmental damage, high sand prkn and quam) of mineral .lt re intetlinked with

12|Pagoekoushombl 2022 n/’l’ A
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rovalent across many slates. Moreover (he SSMMG 2016 guideline proyey
cach other are prevak

e e sue whereas EMGS\ 2020
1o e the lest document to control (he mincral quantity It [ated s -
olve

in
omprehemive method 10 control the illepal min
r mapping, of (ho resources by upgrading, the

f, and the related issues. The
pm\'idr ac

district authorities of states need to update the ‘
SR including the replenishment study to have oulputs 0 "

valla
from a tiver, deposition strelch of the rivers, tolal resources a

022 which made
Additionally, very recently Hon'ble NGT jssucd an order dated 6% May 2
he UP state. The Order of

annual deposition rates of sand
o in the state for sand.

the replenishment study of the leases mandatory specifically for
NGT has also ascribed a simple method 1o undertake such studics.

Morcover, the Ministry of Environment, Forest & Climate Change, Govenment of India,
New Delhi vide its notification 5O: 1533 dated 14% Sep. 2006, made it clear that proponent
should carry a replenishment study post-monsoon to ensure the sustainable mining, on the
riverbed. Despite having, the legal compulsions the replenishment study was nol so common
to conduct. Recently Hon’ble NGT New Delhi vide it's order dated 06% May 2022 made it
mandatory to suspend the mining, processes without having, mineral replenishment study
strictly done in accordance with the SSMMG 2016 and EMGSM 2020.

10.0  Mining activities and leases In the District Kaushambl

There are total of 42 existing/proposed riverbed sand/morrum mining leases in the
district. Out of these 42 mining, leases, 40 leases are located on the riverbed of River

Yamuna, 02 leases are on the riverbed of Ganga. All these leases are on government

revenue land.
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Table 2.0 Details of the ealsting/proposed riverbed mining leases

526 .

N” Riverbed Details Mine Lease Pillar Latitude Longitude
GaaNo 02Ka (Khand No. 16/20 10 16/22) villaje A 2525 3359°N B14/32A°E
1. Yamura Jamunupar, Tehsid Manghanpur, Kaushambi, UP B 252521 87°N K1 472446°E
C 2525 2738°N ¥l 13 20°E
(Area 160 Ha) D 25725'41.14°N K12/ 2 3~°E
Gatalic. 02xa (Khand 16/16 10 16/17) villge Jamunapar, A 2525'1350°N B1Y 2057 E
2 Yamuna Tehsid Manjhanpur, UP B 2525 4.94°N B1471637 E
= 25725 10.40°N R14'3AK°E
(Arca 120 Ha) D 2525°'1953°N BIY851°E o)
Gasatio A2Cra, 435 (Khand No. 15/43 10 15/44), Villge A 252322 41N 814741.48"E
3. a— Naubasta Kachrar, Tehsil Manghanpur, UP B 2523'8.76"N 81957.79"E
C 2523°5.64°N 819754.33°E
(Area 9.0 Ha) D 2523'1850°N 81931 50°E
Cuta No. 775z, 2774 tha2, (Khand No. 15/41 10 15/42). A 25°238.76°N 81°957.79°E
4 PR villape Umrawan Kachbar, Tehsil Manjhanpur, UP B 25°22'54 83°N 81°10°1578°E
C 25°22'51.36"N 81°1013.10°E
(Area 9.0 Ha) D 35935 63°N B1° 95133°E
Cata No. 2163, 2162,2163,2375, 21712172 (Khand No. 14/5 1o A 25°19'58.50°N 81°16'1286°E
5 S — 14/6), Villaje Kavd, Tehsil Manjhanpur, UP B 25°19'59.55°N 81°162133'E
- : C 25°19'46.61°N 81°162848°E
Ara 07 D 25°19'4283°N BI°161552°E
Cuta No. 2163, 2164, 2165, 2167, 2168, 2164, 2170 (Khand A 25°19'59.55°N 81°1621.34°E
& Yamuns No. 14/3 to 14/4), villipe Katri Tehsil Manjhanpur, UP B 25°2073.99°N 81°1633.59°E
. < 25°19'59.85°N §1°1678.09°E
(Arca 1250 Ha) D 25°19'46.61°N B1°1628 45°E
. A 25°20'41.68°N 81°17°56.00°E
. Guta No. 55 Kha (Khand No. 13/18 to 13/19), Villape B 25°20'43.30°N 81°18'4.7C°'E
7. | Yamuns Budbart, Tebsil Munjhanpur, UP (Arva 10.0 Ha) C 25°2029.15°N 51°156.67°E
D 25°2027.48°N S1°1759.32°E

VW@ |PageXoushambi 2023
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Gata No. 49K ]
| 0. 49Kha & 50 (Khand No. 1174510 11/47). Village | A 25°1626.45°N B1°254021°E :
S Yamuna Epwan Kachhar, Tel -
. e AN oil 7:2?:—.‘:5 up D NU.—Q&.NNCZ m—.u.mpzom
C 25°16'8.46°N 81°25'51.12°E
B Gata No.49 L RAI) D 25°16'10.03°N 81°2538.67°E
. . L No. 498, 50, 64ka. 65 (Khamd No. 11/49 10 11/51), A 25°1628.18'N 1°25°2095°E
Q. Yamuna re Epwan Kachhar & Dhana Kachhar, Telwil B 25°16727.56°N 81°25'34.95°E
Manjhanpur, UP C 25°16'12.55'N 81°25'33.60°E
(Arca 17.0 Ha) D 25°16'14.92°N 8192520 02°E
Gata NoS4ja, 55, 6ika, 65 (Khand No. 11/59 10 11/61) L& 25%16728.77°N 81°2427.16°E
10. Yamuna village Mahila Kachhar & Dhana Kachhar, Tehsil B 25°16'28.29°N 81°24'H8TE
Manjhanpur, UP C 25°16'18.97°N B1°24'H.42°E
(Arva 14.0 Ha) D 25°16'19.90°N B1°2426.5°E
A 25°1622.50°N 81°2753.H'E
. . B 25°16'22.02°N 81°28B.46°E .|
Gata No.01 ?:?ang 79&-\9—0&—\0vf.—=.-¢-r- C Nwo—o.—O.S-z 51"288.50°E -1.
7 1. Yamuna Diya Kachhar Tehsd Manjhanpur, UP D 35 1612.10'N B1°25039°E
(Arca 200 Ha) -
AN E 25%15'57.82°N 81°27°56.74°E
To) P 25°15'58.27"N §1°27°50.50'E
A 25°16'24.49°N 81°27°24.65°
1 Yamuna villape Diya Kachhar, Tehsil Manjhanpur, UP — -
2 2 (Area 24.23 Ha) c 25°15°H.17"N 81°271041°E
D 25°15'35.72'N 81°27545°E '
A 25°16'22.56°N 1°274250°E /
13 Yamuna Diya Kachhar, Tehsil Manjhanpur, UP < — -
’ C 25°16'3.95'N 51°27'51.64°E
(Arca 1850 Ha)
D 25°16'4.05'N 51°27+0.14°E
A 25°16'16.82°N 81°2527.89"
Cata No, 22Mi & 23 (Khand No.10/36 1010/ il | 25°16'18.19°N m”mwwwwwm
14. | Yomuna phakhanda r...,»,_%.“.-ﬂww_ rﬂ_v..a._g_.c... P C 25°16'11.09°N 51°258'53.40°E
D 25°16'9.92"N 81°2826.87°E
15 | Yemun Cota Nor, (12, 0413, (40, 09, 630, 03 1, 642 ted) (Khand No. A 25°16'35.16"N S1°3014.41°E

.WG—«.&HQ!CC.?CEP. 2023
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10/17 10 10/15) village Katuya, Tehsil Chail, UP B 25°16'37.19°N 81°302320°E
(Arca18.0114) C 25°16'14.62°'N 81°302743°E
D 25°16'12.96"N 81°3018.11°E
Cata No. 389, 39, 391, 392, 395 JdNa.9/25109/26 A 25°17°14.51°N 81°31'57.09°E
16 Yamuna villipe Mohammadabad ?.s.mm_..cn._?m qmﬂ._mum_,_.v B 25°17'22.76°N 81°32'10.71°E
ur C 25°1713.72°N 81°32'1824°E
(Arca 16.0 Ha) D 25*17°4.08°N 81°32'4.95°E
: - . 32731 83'E
Gata No. 466, 467, 472 473 (Khand No. 9/20 10 9/21) A 25°17"35.51"°N B1°3 £]F
A Yamuns villape Yusulpur Taluka Purkhus (Nanda Ka Purva) B 25°17'43.30°N 81°32 .G,mw”m
Tehsil Chail UP C 25°17°35.16"N 81°32'51.78°E
(Arca 14.0 1a.) D 25°17°27.37°N 81°3238.07°E
Gula No. 322, 363 (Khand Na. 9/12 to 9/14) vallage A 25°18'3.59°'N 81°33'17.96"E V\ufu
" Yam Umarwal, Tehsil Chail, UP B 25°18'14.62°N 81°3334.62°E
0 —— c 25°189.54°'N 81°33738.59°E ﬂm,w &
(Arca 1075 ) D 25°17°58.75°N 81%°3321.66°E ]
2 Cata No. 2978 (Khand No. 8/3 10 8/4) village Tuhapur, A 25*19°41.57°N 81°35"25.60°E
Lo P Tehsil Chuil, UP o 25930°7 82°N 8131558 71°E R
! C 2520341°N 81°362.05'E /uﬂ
(Arca 1950 11a.) D 25°19°39.33°N 81%35'29.12°E
Cata No. 43K Mi & 4, willige Kokheaj Kachhar, Tehsil A 25°36'23.03°N 81°31'5272°E
i 2 @ L a1 TS
- Ganga Sirathy, UP M MHWM.WM.Q_.Z 81 .u_ 59.99°CE
Arca 100 1a) A8'N 81°327.97°E ,
(Ares D 25°36'12.35°'N B1°322.36°E
Cata No. 835011 £56T, 838Ta, villije Rumpur Badhnawa | A 25°40°27.14°N 81°24'16.83°E
21 D:su.- Rachhar, Tehsil Mq-—g:c up M u.-«osum.uwnz 81°252.89°E
25°40°19.43° 3150 84°
- - 22.15°N 81°24'43.02°'E
Gata No. 55 Kha, (Khand No. 13/1510 13/17), A 25°2037.51°N BI'I8551°E .ﬂ.ﬂ/
NIJI J.Lsce OJNENG E&::'guba l.h-ﬂ—-h: ?E?M.—CH\ W NMQNQLN..\JQ.Z mui—a.—m.ﬁv”-m
ﬂ_wé“.%v C 25°2035.43°'N 81°1821.83°F
cd ) D 25°2029.27°N 81°1586.62°E
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no-.u No. < ) -
a1 T ./...m._m._ .A_.W_h”_.rh””?ﬂo:\ 1 .o._ 6/ 4) village Ram A 25°2435V30°N KI*Y1424°E g
- pur, Kaushambi, Up 1] 25°2436.65°N 81°9'10.24°E
. (Arca .Pm 0 Ha) C uu.u...um.m&.u E.m.wﬂ.uw.m
. MO H D 25°24'58.56° B1°8'56 85"
. Om._..,.w_rw/:w ﬂ.,w “,wo 631, 652, 653, 654, 655, 657, 638,059 |_A 25°16'41.27°N B1*34204°E _ t\b
4. | Yamum -10/1010 10/13) willage Kataiya, Tehsil | B 25%164736'N 81°3058 78°E
Chail, Kaushambi, UP C 25°163539°N 81°31'4.25'E
(Area 20.0 Ha) D 25°16°28.99"'N 81°30'46.59°E
Gata No.373, 375, 376, 390, 395 (Khand No. 9/27 1o A 25°17'1.50°N 81°31739.54°E
23, Yamsans 9/29), village Mohammadabad (Kevat ka Purva), B 25°17°14.46°N 81°31'57.00°E
Tehsil Chail, Kaushambi, UP C 25°17°4.05°N 81°324.98°E
(Area 21.50 Ha) D 25°16'53.70°N 81°31'30.50°E
Cata No. 635, 637, 638, 639, 640, 641, (Khand No. A 25°16'23.03°N 81°30299°E
g P 10/19 to 10/21), village Kalaiya, Tehsil Chail, [ 25°1624.23°N 81°30'16.20°E
Kaushambi, UP C 25°16'16.00°N BI301755'E
(@) (Area 100 Ha) D 25°16'14.46°N 81°303.72°E /W
(Khand No. 16/23 to 16/25), village Mahewa A 25°25'49.20°N B1° 934.42°E
O - | Kachhar, Tehsil Manjhanpur, Kaushambi, UP B 252539.90°N BIrOBIE | N
= Yamuns c 25°25'30.52°N " B1° 936.13°E
(Arca 16.50 Ha) D 25°25'40.38°N §1° 924.70°E
Cata No. 1Kha, 2Jha, (Khand Na. 16/4 10 16/6), A 25%23'55.74°N §1° 97.85°E
) ) village Mahewa Kachhar, Tehsil Manjhanpur, B 25%23'57.56°N S1°91730°E
2. | Yemema Kaushambi, UP C 25°249.53°N SI°O1L19°E
Gats No. 359, 120 (Khand Na. 15/19 t0 15/22) A 25°227.27°N §1°122391°E .
o village Bhavansuri Kachhar & Dorma Kachhar, B 25°22239°N 81°12'4335°E
- Tehsil 7&&.—»&.—.—.—.—“-:&. rhc,gqf UP C NU.N—.WPONQZ 81°1239.86°E .
A\ﬂﬁﬂ»b 17.0 :Pv D 25%21'57.26°N SI1°122081'E Vﬂ
Cata No. 120, 397 (Khand No. 15/251015/25) A 25°22'16.65°N SI°11'3166°E
% | Yemers | willige Dorma Kachhar & Shahpur Kachhar, Tehsil [ B 25°22'10.85°N 81°128.48°E
Manphanpur, Kaushambi, UP C 25%22'1.72°N S1°125.08°E
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S

(Area20014a) D 25°227.93°N 81°11'10.26°E IW
Gata No. Thha, 2jha, (Khand No, 16/7 10 16/9), A 25°24°21.40°N 81°91250°E
.| Yomuma village Mahewa Kachhar, Tehsil Manjhanpur, UP b 25°24'9.50°N 81°9'14.20°E
C 25°24'8.40°N 81°95.10°E
(Area 100 1) D 25°24'22.10°N 81°9).50°E
Gata No. 424, 426,427, 428, 429, 430, 437, 438, 439, A 25°16'52.22°N 81°31'10.30°E
. : 340, 441, 443, 445, 446, 447, 448, 449, 450, (Khand No. |_B 25°170.21°N B1°3127.65°F '
2| Yamuma | 10/31010/6), Village Yusufpur Url Malhipur, Tehsil | C 25%16'53.99°N B1*31'34.92'E ’
D:M.:M%M ﬂw_m B D 25°16'41.91°N 81°31"17.04°E
Gata No. 2978 (Khand No. 8/6 108/7), Village A 25°18'59.64°N 81°3478.01°E
o R Tilhapur (Maharaniya Ka Purva), Tehsil Chail, U 25°1923.56"N 81'356.66°E
O Kaushambi, UP > 25°19'23.70°N B1°35950°E N\/
o\ «  (Arca150Ha) D 25°18'55.68'N B1°3H2L60E o g
To) Khand No.9/18109/19, Village Yusulpur Taluka A 25°17°30.62°N 81°322097°E S =
" Yamuns Purkhas (Nanda Ka Purva), Tehsil Chail, B 25°17°40.34°N 81°3237.80'E .nW
: Kaushambi, UP (Reserved for UPIDA) C 25°17°30.66"N 81°32'4134'E -
(Arca 24238 1a) . D 25°1720.92'N 81°3227.20'E NS
Gata No. 61ha, 65, (Khand No. 11/52 10 11/58), A 25°16'24.80°N 81724'H.70°E
_ , Village Dhana Kachhar, Tehsil Manjhanpur, B 25°16'23.00°N 81%2520.60°E ;
5. | Yomuma Kaushambi, UP C 25°16'16.60'N 81°25'18.0'E
(Arca 19.0 Ha) D 25°16'18.30°N 81°24'45.00°E /
Cata No. 279Ka Ta, 279 Ka Tha, 280, 396,397, (Khand | A 25°22'51.10°N 81°1021.20°E
. No. 15/35 to 15/39), Village Umrawan Kachhar & B 25°22'36.%0'N S1°1053.00'E /
Y. | Yemuma | gpihour Kachhar, Tehsil Manjhanpur, Kaushambi, | C 25'2233.90°'N 81°1051.80'E
UP (Arca 100 Ha) D 25°22'48.00°N 81°10'19.70°E
Gala No. 49Kha, (Khand No. 11/37 10 11/39), Village | _A 25°16'21.48'N 81%26'13.32°E
3 Y Engwa Kachhar, Tehsil Manjhanpur, Kaushambi, u 25°16'17.58"'N 81°26'24.12°E ﬂn,u/
s e up C 25°16'0.90°N 51°26"20.46°E
| (Area 160 Ha.) D 25°16'4.80°'N §1°26'10.50°E
- M| Yamuma Cata No. 225Mi, (Khand No. 10/30 10 10/34). Villape A 25°16'19.92°N §1°28'59.04°E

Wl |PageKuushombi 2023
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Nunda r..::?:. Tehsil Manjhanpur, B 25°1621.84'N B1°2723.70°E

Kaushambi, up C 25°16'11.B8°N 81°2924.12°E

- s (Area 21,50 Ha) D 25°16'9.42°N B1°23°58 68°E

.._hw..vw...._.mu 2153, 2155, 2156, 2157, 2158, 2159, A 25°19'59.28°N 81°160.56°E

W | Yamuma Ko 2172, 2173, 2174, (Khand No. 14/7 to 14/10), B 25°19'58.50°N 81°16'1284°E
Wlage Katri, Tehsil Manjhanpur, Kaushambi, UP C 25°194530°N 81°16"15.65°E

(Area 17.0 Ha)) D 25°19'46.62'N 81°15'58 93'E

Gata No. 1, 2Ka, (Khand No. 16/18 to 16/19), Village |_A 25925'12.12°N 81°923.76'E

A0 Yamuna Jamunapar Kachhar, Tehsil Manjhanpur, B 25%25'19.80'N 81°9'28.68°E

Kaushambi, UP C 25°25'32.76°N 81°923<°E

(Arca 24.28 Ha.) D 25°25'24.36°N 81°8'S8.50°E

- (Khand NO. 9/3 to 9/4), Village Piparhata, Tehsil A 25°18'30.49°N 81°H7.22°E
s Y Chail, Kaushambi, UP B 25°15'48.83°N 81°34'19.50°E
an I [ 25°1839.49°N B1°3126.6%'E
(Arca 16.0 Ha) D 25°1829.63°'N 81°34'15.79°E
(Khand NO. 9/8 10 9/10), Village Umarwal, Tehsil A 25°18'15.90"N 81°3339.03°E
. . Chail, Kaushambi, UP B 25°18'25.48°N 81°33'5236°E

42. | Yamuna & 25°18'15.78°'N 81°310.57°E
(Area 18.0 1) D 25°18'6.14°N 81°33'47.12°E

/G—vsnar,c:-?n:_r_ 20213
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Table 3.0 Details of the existing/proposed riverbed mining leases with the total replenished quantity in 2023

A/

SL RL recoeded RE recocded Available Total Reserve mineral
v Details of Lease Max. to Mi Max. to Mi AreainSq. | sustainable | (round off) including the
No. M_.Ru.o:uooﬁw A—.o“_un.: %:.on......v M. Depthof | Replenished volume of /
Mining mineral on the riverbed
GataNa. 02Ka (Khand No. 16/20 to
1 16/22) vallage Jamunapar, Tehsil 86.521 to 87.001 to 160000 cubic =
Manhanpur, Kaushambi, UP 85.501 85.991 160000 1.01m meter/288000MT ,
- \
GataNa. 02xa (Khand 16/161016/17), village . L
. 85.9%41to 86.228 to 120000 cubic
-
Z Jamunapar, Tehsil Manjhanpur, UP 84.931 85.218 120000 1.0Im meter/216000 MT QW
L
77 | Camnas<scna, 45¢a (Rhand No, 15/43 10 15/41), A} %
Villipe Nauhasta xachhar, Tehsil Manjhanpur, 8144210 86.102 to 90000 1.0 90000 cubic meter/ 162000 ~
up 83.642 85.001 om MT |
Gala No. 27%ata, 275« tha2ig, (Khand No, .
15/41 10 15/42), millape Umrawan Kachhar, 83.61210 84.247 to 90000 1.01 m 90000 cubic meter/ 162000
<. Tehsil Manjhanpur, UP 83.032 83.237 . MT Ak,
\
Cuta No. 2160, 2162,2163,2170, 2171.2172 (Khand 76.269 1o 77.028 to .
. . . 140000 cubic
] .4 14/6), Villaye Katr, Tehsil e = 140000 1.1
. e e i gk 75.649 75.928 " meler/252000 MT
<
Cuts No. 2163, 2164, 2165, 2167, 2168, 2169, | 7¢ 3cq - . W&
6. | 2170 0%und No. 14/3 1o 13/4) viloge Kari [ 7220 ° u.%ww_.o 125000 1.02m _uom.um.%.n -
N Tehodd Munghunpur, UP ’ meler/ L
A
_/u.o_vsn...)nrusc.‘v. 2023 \
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/ INISHMENT REPORT = DISTRICT KAUSHAMBI, 202
—
Gota No. 55 Kha (Khand No, 13
\ 7. s o : NO. 13/18 10 13/19), 7
Vilbge adhari, Tebail z._:_?_:?:. up Wuuwmo-o o 100000 1.0l m 100000 cubrne
. 76810 meter/ 180000 MT
Gata No. 49Kha & 50 (Khand No. 1
’ d\&u lo
8. 11/437). Village Egwan Kachhar, Telwil 76.528 1o 76498 10 180000 1.03 m 180000 cubic
Manjhanpur, UP 75.528 75.468 : meter/ 324000 MT
Cawa No. 49k, 50, 64ka, 65 (Khand N
9. 11/4910 11/31), Village mns..m: E_F_ﬂ.k 78.8301to 78911 1o 170000 1.00m 170000 cubs
Dhana Kachhar, Tehsil Manjhanpur, Up 78179 77910 ’ mcter/ 30000 MT
Gata NoSdja, 55, 61k, 63 (Khand No. 11/59 30000
10. | 1011761 village Mahila Kachhar & Dhana é..%ww..o uww...ww“o 140000 1.00m : \uwm.mwnrn
Kachhar, Tehsil Manjhanpur, UP e e
Gata No. 01 Mi & 05 (Khand No.11/31011/6) | 75.936 10 76.710 10 ' 00 200000 cubsc OV.
1L | (iLge Diya Kachhar Tehsil Manjhanpur, UP 75.536 75.701 a0 meter/36C000MT S
A
N
Guta No. 01 Mi, 2 3,4, 5 (Khand No. 1171510 | 76 g3 1o 75.889 to 242500 cubic
12 11/16) willaze Diya Kachhar, Tehsil 75493 74.879 - s meter/43700MT 4
Manjhanpur, UP \
Cata No.01Mi 2 5 (Khand No.11/710 76.059 to 7732610 185000 cubic .
13. 11/10) villsge Diya Kachhar, Tehsil 75.378 76.296 JR Lom meter/ 333000 MT
Cats No. 22Mi & 23 (Khand No. 10/36 10 um.ao.s 76.058 to 155000 cubsc
14. | 10/40) vilipe Bhaklands Kachhar, Tehoil 75.440 75.048 155000 10m meter/ 279000 MT
Manhanpur, UP
..,.I: IPapecKaushoembi 2023
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Gata N el el oo, oW, odl), ol 1, 42, txd)

all S

il
‘/"

(Khand Na 10717 to 10/18) vallage Kalaiya, 78.009 to 77.578 lo 180000 cubic
15. Tehal Chal UP 77425 " 76558 180000 LR m meler/324000 MT
Gata Nau 389, JQ), 391, 392, 395 (Khand No. - i
16. 9/25 10 9/20) village Mohammadahad (Kevat so.w.._.m ."o 77.954 10 160000 1.05m ﬂg n:v.” T
ha Purva), Tehsil Chail, UP 76.262 76.934 meter/ 288000
Gata Noa. 466,467, 472 473 (Khand No. 9/20 140000 cubi A
17. 1o 9/721) village Yusufpur Taluka Purlhas vm..“ﬁ.w. ¥ 7685910 140000 1.0lm meter/ wann—x_d.”:
(Nanda Ka Purva), Tehsil Chail, UP 75226 75849 _
A.m Cata No. 322, 3a3 (Khand No.9/12109/14) 81.269 1o 83.0i1to 107500 1.0lm uQNm.ad cubic )
. villape Umarwal, Tehsil Chail, UP 81.034 82031 ' meter/ 193500 z.TrU o
0 ]
Cats No. 2978 (Khand No. 8/3 to 8/4) village 7423110 7533210 . 195000 cubsic /
19. > q&cu.ﬁ. Tehsil Chail, UP 73.806 74312 195000 AS meter /351000 MT
Gata No. 43Ka Mi & 44, village Kokhraf 105.210to 105.248 to 1.0 55000 cubic meter/ 99000
20, Kochbor, Telwil Sirathu, UP 105.110 104148 o - MT
Cata No. 885mi 8S6Ta, 8388Ta, SF.na 106.871 to* 106.921 to 99000 (0.545m*) 44000 cubic meter/ 79200 J
21. Rampur Badhnawa Kachhar, Tchsil Sirathu, 106.451 106376 0445 m MT
UpP
™~
Cata No. 55 Kha, (Khand No. 13/15 6 76332 to 76.521 to 110000 101 m 110000 cubic
22, 13/17), village Badhan Kachhar, Tehsil 76.176 75.511 ’ meter/ 198000 MT
Manjhanpur, Kaushambi, UP

-
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o

Gata No. 01 (Khand No. 16/11 1o 16/14)

(

. village Ram Nagar, Tehsil Manjhanpur 77.109 10 77.568 to 250000 cubic
4 \\ Kaushambi, UP PAnpUL, 76425 76.518 250000 L meter /450000 MT
24, ’ v 03 n 0.10/101010/13) 76.805 to 77.578 to 165000 cubic
village Kataiya, .ﬁn?m._wg&r Kaushambi, 76.262 - 76.558 200000 1.02m meter/ 297000 MT r
’
Cata 7N.uwu\. wwm.. 376, 390, 395 (Khand “ i J,
25 v0.9/27 10 9/29), wvillage 75443 1o 76.849 1o o 72000 cubic h
- | Mohammadabad (Kevat ka Purva), Tehsil 75.206 76.011 215000 o= meter/309600 M
Chail, Kaushambi, UP
Cata No. 635, 637, 638, 639, 640, 641, . 75000 cubic meter/1
. : 258 1 cubic /
2. (Khand No. 10/19 to 10/21), village e fn 100000 0.75m o 3
Lo Kataiya, Tehsil Chail, Kaushambi, UP .
9P) J 2 illage : i
(Khand No. 16/23to1 .o\ 25), villag 78.009 10 77.596 1o 2140C0 cubic
_.@. Mahewa Kachhar, Tehsil Manjhanpur, 77.425 76.299 165000 1297m meter/ 385200 MT
Kaushambi, UP .
Gata No. 1Kha, 2Jha, (Khand No. 16/4 10 | g5923 10 81.259 1o — 100000 cubic
28. 16/6), village Mahewa Kachhar, Tchsil 80.213 §0.239 L 1. meter/ 180000 MT 1
Manjhanpur, Kaushambi ur
Cata No. 389, 120 (Khand No. 15/1910 )
» i K 8354210 83.964 1o 153000 cubic
15/22) village Bhavansuri Kachhar & 170000 091m* 75
9. 00\2?_ Z..n“:rs Tchsil Manjhanpur, 83410 83.054 meter/ 275400 MT < &
Kaushambi, UP
Cata NNo. 120, 397 (Khand No. 15/26to
¢ 8.506 to 78.267 o 150000 cubic
15/29) village Dorma Kachhar & Shahpur 7 t 200000
-3 ﬁvnzca Tehsil Manhanpur, Kaushambi, | 77.496 77.356 0911 m meter/324000 MT L
ur

fUd-—.tﬂﬂﬁ.C-\v?ta.?. 2021
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Cata No. 1hha, 2ha, (Khand No. 16/7 o
- ; 8 16/5). village Mahewa Kachhar, Tehsil 8220010 8244010 100000 0.751 m 75000 cubic meter/ 135000
.f—.-q:wr-ﬁncr:.. up 51.946 81.6%0 MT
Cata No. 424,426,427, 428, 429,430, 437,
32 o &.wwm.a.o.rt: __a. Tl A AAATAN, | g 83.251 165000 cub .
- 49, 450, (Khand No. 10/3 to 10/6), 16910 to 0825 ke
Village Yusufpur Urf Malhipur, d\e_.wu—— BL1H 82456 200000 m meter/ 297000 MT
Chail, Kaushambi, UP
Cata No. 2978 (Khand No. B/6 10 8/7). .
33. f-hmrhﬂ-q——g“aﬂﬂ A?ubEQDav.b.r Purva), 76.519 10 77.21910 150000 1.51m 225000 cubic
oy 2l grramroc it ut-iubanl R 75.709 meter/405000 \
Khand No.9/18109/19, Village ~
31 Yusufpur Taluka Purkhas (Nanda Ka 75463 1o 76859 to 242800 1483 m 360000 cubic
Purva), Tehsil Chail, Kaushambi, UP 75.226 75.376 : meter/ 648000 MT
(Reserved for UPIDA)
Cata No. 64ha, 65, (Khand No. 11/52 1o 78 ;
35. | 11/58), Village Dhana Kachhar, Tehsil iy g 190000 075m anﬂ“wwmm:ow_wa
Manjhanpur, Kaushambi, UP ’
Gata N0, 279Ka Ta, 279 Ka Tha, 250, 396,
397, (Khand No. 15/35 to 15/39), Village 8444210 86.102to 100000 1.0m 100000 cubic
36. Umrawan Kachhar & Shahpur Kachhar, 83.642 85.001 meter/ 180000 MT
Tehsil Manjhanpur, Kaushambi, ur
Gats No. 49Kha, (Khand No. 11/37 to 78.235 lo 79.025 to 240000 cubi
» y o A 2 av—ﬂ
Uﬂo 1 —\u@su fs:rﬁuﬂc gh’.-— rhw_zﬁs ﬂ‘ﬂwﬂu-— ugN Nﬂ-uNU 160000 ﬂb m X d
Manjhanpur, Kaushambi, ur meter/432000 MT
Cata No. 228, (Khand No. 10/30 to i
18 10/34), Village Bhakhanda Kachhar, 75.686 1o 76.058 1o 215000 1.01m 215000 cubic
’ Tehail Manjhanpur, Kaushambi, UP 75440 75.018 . meler/387000 MT
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\ 4nINSHMENT REPORT = DISTRICT KAUSHAMDY, 2023
—_ —
Gata No. 2152, 2153, 2155, 2156, 2157,
.o | 2158,2159, 2160, 2172, 2173, 2174, (Khand 76388 to 77437 to 202 221000 cubic
3% | No.14/7 10 14/10), Village Katri, Tehsil 75548 76.135 170000 BE meter/ 397800 MT
Manjhanpur, Kaushambi, UP
Gata No. 1, 2Ka, (Khand No. 16/18 to 240000 cubic
30. 16/19). Village Jamunapar Kachhar, &awwﬁ_:_o gt 242800 0.989 m meter /432000 MT m
Tehsil Manjhanpur, Kaushambi,, UP :
240000 cubic
. (EKhand NO.9/3 to 9/4), Village 79.500 to 81.027 to 160000 075m g\bgﬁ
3l | piparhata, Tehsil Chail, Kaushambi, UP | 78.659 §0.277 3
270000 cubic _;
q . Qhwub.a NO. 0\@ to 0\u°v~ <Ebmun B12691to 8N.NWN to 180000 15m ﬂ_—hﬁ\g ?n.—/
GPEE Umarwal, Tehsil Chail, Kaushambi, UP 81.034 R Y
d a5 sustanable
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m REPORT = DISTRICY KAUSHAMDY, 2023
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J

" aineral Potential of District Kaushambi, Up

—2%

e -‘_T\mddrr 1fard 5 Total Mineahle Mineral
fanel Mo ! - Tetentll
1 hN Nil LIL21ANY Cubic Meter/ | (472800313 Cubic Meter /
200 IR 400 NT 1,201,010 MT
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